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“CENTRAL ADMINISTRAT IvE TR ISUN AL

CALCUTTA BENCH

Nm;UR 272naf 97

Present $ Hon'ble Mr,Justice A.K.Ehatterjee, Vice-Chairman

Hon'ble Mr,M.5,Mikherjee, Administrative Member

MOTILAL DUTTA & iANR\
BT
UNION OF INDIA & ORS.

For the applicant : Mr.R.K.De, counsel

For the respondents: Nene

Heard on ¢ 12,.5,97
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A.K .Chgtterjee s V.Co

Order on : 12,5,97

The counsel for the petitioner states on instruc-

tlon that the zpplicants are not interested in presecuting the cass.

dlsmlssed for noen-presecutien,

s

ME MBER(A) A

None appears for the respondents. In such circumstance the matter is
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